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missed the bus. But I hope and pray that my Prime Minister, with his far sight, with his
compassion and with his desire to settle things, will resumne the dialogue as early as possible,
enlist the help of those who want permanent peace between India and Pakistan and resolve
this problem before, Sir, you quit office or quit this world. Thank you. ’

FALICITATIONS TO THE INDIAN CRICKET WORLD TEAM
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Vice-Chairman, Sir, ] am sure,
all Members of this august House will join me in sending our warmest congratulations to all
those cricket players who have done our country immensety proud. What they have achieved
is an indication of the great potential in the world of sports that exists in our country. Given
good leadership, good management, this country can excel in other sports as
well.

SHRI RAM JETHMALANI (Nominated): Sir, the President’s Address should contain a
reference to our sportsmen.

MOTION OF THANKS ON THE PRESIDENT’S ADDRESS—{Contd.)
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DR. K. KESHAVA RAO (Andhra Pradesh): Thank you Mr. Deputy Chairman, Sir. Iam in
the same predicament as Mr. Jethmalani was. Mr. Siddiqui spoke his heart, so is Mr. Sengupta
who spoke what I wanted to say about — rural and urban divide — and Ms. Bhartia spoke
about education and a little thunder was also stolen by Mr. Jethmalaniji who spoke about
communalism. But, I cannot match him, because he spoke in the light of and by entering
into the philosophy of Islam which I thought, as a student of philosophy, that I should
rather say this on the floor of this House. Today, I hope that I am not mistaken, because we
have been treated to a good political rhetoric, good idiomatic thunders and sometimes with
factual blunders. Mr. Dhawan was saying, that it was necessary that we criticise, but
‘condemnation’, as Pt. Jawaharlal Nehru said, for everything that was being presented to
you will lead you to nothing but a nullity and meaninglessness. It makes even the father of
cynicism hide his face so much so what exactly is the character of any House or a wise man
to criticise a particular proposition which crosses the line of criticism and enters the field of
cynicism, we lose not only perspectives but to get into fractured perspectives. I hope we
understand that the Address before us is a very sacred Address. It is not a progress report
that the Head of the country is placing before you. To say that it lacks direction, to say that
it is insipid, Se¥ S 7 o, drar 5 agT @R AR TR B dEE T qan, to say that
it did not contain anything at all, really shocks me because what more do you want in this
country after 60 years, where, we the people of India, gave unto ourselves a Constitution

'
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of equality and freedom, which only, as Mr. Sengupta and some of you were saying, was
monopolised or exploited by a section. And, what were rich and poor in those days still
continues. Rich'becoming richer was first and poor becoming poorer the second day; and
benefits not percolating down was the third day; and, now, Rs. 22 versus 36 families the
fourth day. At that particular time, when you are trying to come to grips with the situation;
when you are trying to know what exactly the society is made of; when you are trying to talk
of the world, you have really tried to borrow about inclusiveness, even communism, of
which you are trying to talk, is not religion, it is inclusiveness. When we are talking of
minority, welfare, it is inclusiveness. This inclusiveness, which you had introduced some
five years back, meant economic inclusiveness. For the first time, I am so happy, the House
should also be happy that this inclusiveness, today, includes the social inclusiveness
because without social justice, without taking into consideration all the people the
inclusiveness would never fructify. And, as Mr. Jethmalani says, the father of Foreign
Policy is Mahatma Gandhiji. The economic philosophy of this country, the new era of
politics that Dr. Manmohan Singh wants to herald is, again, based on Gandhism, and nothing
atall. Aman who looks to the last man ip the last rung is inclusiveness, that is percolating
down. That is what we are trying to achieve. So, let Mr. Yechury, who finds fault with our
architecture, know that this architecture is a design, is a game plan, a concrete game plan, as
Senguptaji has said, to lead us to every comer of the country, every section of the people,
so that the economic fruits, the promise of social justice, the promise of equality and
freedom reaches every section. That exactly is new era of politics into which we are
entering into, thanks to the UPA Government. 1 am not speaking because I belong to a
party that is a member of the UPA Government. But I am speaking on behalf of the people,
who have been looking to you all through that when you said that benefit was not percolating
down, when Rajiv Gandhi said that only 10 paise reaches and 90 paise are taken away. Now,
we are trying to build the programmes and systems.

Sir, with this, I say that we have a direction, it is a vision document. I am not saying that
it has given all the details. I am also not trying to go into the economics of it because
tomorrow you will be debating the Budget, where you will certainly debate the details of the
Budget. And, you will also be having the Ministerial demands, where you will be discussing
the details thereof. When Shri Dwivedi initiated the debate, he raised a very pertinent point,
which should touch every heart of ours. Joshiji and everybody referred to it. I think, Sir,
you will give time to this House to discuss why the values in public life are falling so fast.
Why the politicians are being degraded? Why is this profession becoming a disrespectful
profession although there cannot be a greater or sacred profession than public life? We
have left everything. Many of us might have done good in ather fields. We could have
been better academicians or bureaucrats if we wanted. We had gone nearer to people to
understand them. Gone are the days when the khadi clad man used to be looked at with all
kind of reverence and respect. Today it has become a brand label of nothing but a corrupt
and criminal person. Why is this happening? A debate is necessary because four or five
senior members suggested it. I am not going into it. But I can only tell you that a politician
is not one who has come out from the firmament. A politician is one who gets evolved from
the society. When there was no school in my village, 1 went and shouted for it and I
became a social worker. When I did not get the school, I went and collected the signatures
of people and I became a public worker. The same social worker got evolved into a public
worker. When I did not get it, I contested for a Sarpanch to get that school and became a
political worker. So, every politician inherits as social urge and comes out with some kind of
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an idea, some kind of a feeling, some kind of attachment and some kind of absolute passion
for social service and social work. Then, are we being looked down upon? This is one
thing which we should look into.

Sir, the Address before us is one where you can evaluate. It is not for accountability, but,
nonetheless, there is scope for criticism. Agriculture continues to be the Archilles’ heel for the
Indian economy. In spite of all the best we could do, in spite of Rs. 25,000/- crores given to it, and
now Rs. 37,000 crores have been given to it, yet, everybody has a complaint, a grouse or a
grievance on that field. It has therefore to be revisited. It has to be looked into. But there is
promise in it. Inall our programmes that are given to us, we have some kind of hope.

Shri Sitaram Yechuryji said that we are giving outside support to the Government. I am
happy he has given outside support. The CPI (M) Members are here. I am looking to then.
Let this outside support remain for ever despite their differences. If that is there, it will be
very ...(Interruptions)... One of my colleagues, Shri Singhvi, quoted a U.S. President who
said that yesterday has gone, let us look to tomorrow. Whether it is yesterday or tomorrow,
we in this party or this UPA Government with your outside support will be futurist. It looks
ahead, but from the pad which is now grounded today. Yet based on the technology of
yesterday. So, the three period have been taken in. That exactly leads us to inclusive
governance. What exactly is this inclusive governance? In a country of our size; perhaps,
the largest democracy in the world, today it is ruled by a handful few. Sixty or seventy
Ministers take all the decisions. Although we talk of decentralisation of administration and
governance, I don’t think much progress has been made as we cherished it to be. So, this
is one area where although we have been talking for the last many decades, much needs to
go down the ground and start ruling the roost.

Sir, we are trying to talk about the values in goyernance. I will go to these values. I am
touching Panchayati Raj institutions and decentralisation which brings good governance.
Mr. Singhvi gave you 12 points as to what is good governance ...(Time-bell)... Sir, is the time
over? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: [ willtell you. We have to conclude this debate and there
are still ten participants. So, please stick to the time.

DR. K. KESHAVA RAO: Had I known the time limit, I would not have started my speech.
With all humility, I am submitting to you that I blame myself for it. I stayed for too long in the
.Legislature. Had I been here, I would have been in the list of seniors ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I would like to tell the Members that we have fixed the time
for the debate. It is an important debate. Sixteen hours have been fixed. We have to
complete it. Tomorrow at 3 o’clock the reply by the Prime Minister is fixed. We have to
conclude within that time. I need your cooperation; otherwise, how can we...(Interruptions)...

DR. K. KESHAVA RAO: No, No, Sir. I totally agree with you. I am submitting myseif to
you. If'you had told me the time, I would have kept \tr\at inmind. Otherwise, I say “all right.”

MR. DEPUTY CHAIRMAN: See, each Party is‘a located some time. It is there.
DR. K. KESHAVA RAO: Sir, how much time has been allocated to meg?

MR. DEPUTY CHAIRMAN: It is ten minutes.

DR. K. KESHAVA RAOQ: So, ten minutes are over then.

MR. DEPUTY CHAIRMAN: I have a digital watch with me.

DR. K. KESHAVA RAO: Sir, that is what I am saying. If you want me to sit, I would sit
down.
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MR. DEPUTY CHAIRMAN: Please conclude.

DR. K. KESHAVA RAO: Sir, | request you to give me ten minutes.
MR. DEPUTY CHAIRMAN: Please conclude in two minutes.
DR. K. KESHAVA RAOQ: Okay, Sir.

Sir, somebody was challenging our track record. Mr. Jaitley was talking about our track
record. He was trying to say that economy has come to a standstill. Has a country which
is today the second fastest growing economy in the world come to a standstill? I think I
should look back to the dictionary or thesaurus to know what exactly the word “standstill”
means. Somebody said, “you are slow”. In another decade, Mr. Deputy Chairman, Sir, we
are going to be the third largest economy of the world, next to Japan. Sir, our growth rate
has grown from 3.5 per ceft to 9.1 per cent, three times of what it was some years ago. Show
me one country which has achieved this much of growth rate, except China. Sir, investment
to the tune of 35 per cent of the GDP, which is the world’s highest investment, has come
here. How has it come in? What is the industrial climate today? Everybody wants to invest
here. The climate is getting brightened day by day. I admit that as far as agriculture is
concerned, something needs to be done. But this much of investment followed by matched
savings itself shows that surplus money is created in the domestic market. As far as prices
are concerned, it is true that everybody is concerned about it. But what exactly are the
prices you are trying to talk about? In a world economy, in the WTO regime, ours is the only
successful country which has been able to insulate our prices from that of the prices in the
world markets. 1 am not saying that we have done well, but we have done better than many
other people, of which we should feel proud. What have we done? The inflation rate is
being maintained at 4.6 or 4.7 from that of 6 per cent. I am not saying that all of us are
satisfied about it, but the growth, the rate, the efforts, the measures that we are trying to
take need a fullthroated support, if not a total support, to us, internally, if not from outside.

Sir, as a student of economics, Mr. Jaitley said, “statistics is fudgy maths. According to
him there are three kinds of lie - lies, damn lies and statistics.” But all through his
40 minutes’ speech, he kept quoting statistics; I don’t know why, for fudgy maths or for
better maths? What I am trying to say is, let us have a right perspective.

Sir, as for internal Security and terrorism, nobody in this House would like us to have a
soft policy on terrorism. Nobody in this House, or, in this country would think that
violence should have any place violence has no place in democracy. Every one of us has
talked about naxalism. I am sure you would not mistake me that naxalism in Andhra Pradesh,
has been curbed by 70 per cent, not because of the gun, it is not because of the military or
it is not because of the police. I have been in the Party, I have been in the Government, I
have had the privilege of talking to the naxalites’ representatives who refused to talk to
elected representatives because they consider this Government as a collaborative
Government. They know that I am one of those who is totally opposed to any kind of
violence, even the violence of a gun or even a violence of the tongue. They joined the
peace talks and we had a § months peace. What did we do when talks broke? Within one
year, we distributed 4.7 lakh acres of land which they had put in the agenda, though left us,
without discussing that. What did we do? When the talks broke, as the President of the
Party took out Gandhi Shanti Sandesh Yatra and went into the naxalite forests. And went
into the Naxalite forests. It is not that I went there and talks began there.

MR. DEPUTY CHAIRMAN: Keshava Raoji, please conclude.
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DR.K.KESHAVARAO: So, we had gone there. So, what is necessary today is, we need
to evolve a measure, a policy, a strategy that can start a political dialogue and, at the same
time, we have to be stern as far as the law and order is concerned. In addition to this, we also
have to get into the economics. When you say that it is a socio-economic problem, try to
understand what is the social milieu which you are trying to talk, what exactly are the
economics which you are trying to talk. So, these three things need to be packaged together
properly so that we can face this, counter this with some kind of a well thought-out strategy.
Sir, we need to take into confidence all political parties, all public men and the people who
know the social realities , particularly, of the rural areas and tribal areas. Thank you very
much.

DR. BARUN MUKHERIJEE (West Bengal) Sir, on behalf of our party, All India Forward
Bloc, 1 rise to extend my support to the Motion of Thanks on the President’s Address, of
course, with serious reservations on some important issues.

Sir, the hon. President’s Address sounds like a Nightingale singing at a lofty height in
the air, having no touch with reality. And, this phenomenon is particularly evident when we
hear her saying that the Government is committed to ‘inclusive growth’. All the economic
growth that the Government could achieve during the last four years is exclusively for
about 15 per cent of our population whom Netaji Subhash Chandra Bose described as the
‘haves’ of the society, depriving the majority 85 per cent ‘have-nots’ of the society. The
growing economic disparity between the ‘haves’ and ‘have-nots’ of the society cannot be
covered up under the rosy publicising of about nine per cent GDP growth. While 77 per cent
of our population live on Rs. 20 per day, India occupies a proud position among the first ten
billionaires of the world. While the profitability of the corporate houses are steadily going
up, about 35 per cent of our population are still living below the poverty line. Unfortunately,
this reality has not been reflected in the President’s Address. Until and unless the pro-
capitalist economic policy of the Government is changed, the aforesaid stark reality will
continue to hauntus. The recent Human Development Report for 2007-08 released by the
UNDP ranked India 128 out of 177 countries, working it out through measures of life
expectancy, education and income. The President’s Address is sitent on this point.

The other serious aspects missing from the President’s Address include price-rise, growing
inflation and unemployment. The skyrocketing prices of essential commodities, including
foodgrains, are hitting hard millions of poor people. Once Jawaharlal Nehru vowed to hang
the blackmarketeers publicly, although never practised in reality, but even any such intended
declaration does not come from the present Congress leadérship. In spite of repeated
requests, the Government does not show any interest to ban forward marketing of 24 listed
items. And on the other hand, the public distribution system is being weakened gradually.
With jobless growth of industry and declining agricultural sector, the employment situation
is posing a serious threat to the new generation. It has no mention in the President’s
Address. But the Address has enthusiastically mentioned about the Special Economic
Zones promoted by the Government. In reality, the SEZs, in the name of employment
generation and export development, are actually creating a priviléged class and a country
within the country, threatening the livelihood of millions of poor farmers. SEZs are the
biggest land-grab measure in recent times. It is as much harmful as was the policy of
disinvestment of the NDA Government. An equally serious condition prevails in the
agriculture sector. Its growth rate has declined to about 2.6 per cent. The growth in production
of foodgrains has declined from 5.2 per cent in 2005-06 to only 0.9 per cent in 2007-08. It
threatens our food security, compelling the country to depend more and more on the import
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of wheat and other foodgrains, which reminds us about the dark age of PL480. Simultaneously,
the condition of our farmers, who constitute about 70 per cent of our population, has also
been worsened. As a result of this, debt trapped farmers are committing suicide every thirty
minutes. The Government has allowed this situation to continue for four years and has now
come out with a debt-waiver scheme amounting to Rs. 60,000 crores. But it is apprehended
that this costly scheme will not be able to solve the problem at all. About 40 per cent of the
farmers who take loans from the interest-hungry private moneylenders will be left out of the
purview of these huge funds whose source has also not been explained yet.

Sir, internal security is also a matter of serious concern. The President’s Address could
not give any positive direction for tackling it on an urgent basis. As has already been said
by many of the hon. Members, it is most unfortunate that the Government has failed to
move the Women'’s Reservati8n Bill even in four years. We pledge our support to the cause
of women’s reservation.

Lastly, I would like to mention about the hon. President’s hope that the Civil Nuclear
Cooperation with the USA will become possible. The matter has already been debated in the
Parliament elaborately. When the majority of Members of both Houses of Parliament have
expressed their concern and opposition to the Indo-US Nuclear Deal, if the Government still
insists on going ahead with operationalising the deal, it would be acting against the sense
of the House. For the sake of democracy, and for honouring the majority opinion of Parliament,
we hope the Government will desist from proceeding further in the matter.

Thank you, Sir.

SHRI RAHUL BAJAJ (Maharashtra): Mr. Deputy Chairman Sir, I rise to support the
Motion of Thanks that has been presented. The President’s Address has been an over-
arching review of the economy and many other issues. I whole-heartedly support the desire
of not only the Government, but also of the Opposition parties and all of us, to have growth,
growth and more growth, and that the growth has to be inclusive. I had been hearing some
of the friends on the Left and the Right. I speak as an Independent, of course. We have done
a lot in the last four years. By and large, I don’t think that anybody is disputing that. But
a man like me doesn’t get satisfied with that. We don’t pat ourselves on the back just for
that. We see the world. Where is the world, the developed world, the US, the Europe, China
and South-East Asia? And we want to catch up. Our per capita income is US 900 dollars per
annum. We have heard 30 per cent or 40 per cent people who live on Rs.40 a day. Arjun
Sengupta’s Report said that 70 per cent people in unorganised sector live on Rs.20 a day. It
is something of which we Indians cannot be proud. We have to hang our heads in shame,
Mr. Deputy Chairman. So, I am not looking at the glass which is half full. There is lot that
has been done in the last four years and in the previous Government. In fact, since 1991 the
momentum is carrying us forward. Iam looking at the half empty glass. I want to fill that up
and fill it in a manner in which, to the extent possible, it helps the bottom 30 per cent of our
people and not only the billionaires to which Sitaram Yechuryji and my friend Shri Barunji
referred. We can take care of billionaires. They are few in numbers. But we have to take care
of 300 er 400 million Indians. Sir, I find still tremendous waste of Government resources.
Again, this has been discussed enough because delivery and implementation in our
Government system is very poor. Out of Rs.100, as Rajiv Gandhiji said, only Rs. 16 reaches
the intended beneficiaries. ™& ¥ ury 16 vuy ug=a €, 18 wgaw &, 25 wg=d ¥, 70, 80,
90 & wg=dy &1 It is because of the administration cost, salary cost, inefficiency and
corruption and, unfortunately, tremendous corruption. And, there I say repeatedly that we
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need the private sector. Some of my friends here do not like two wotds “private sector’. We
want more public-private partnership. We have seen the examples of Telecommunications
took place and Civil Aviation. Wherever you brought in the private sector, the cost went
down, faster growth took place and better services to the citizens of India. Civil Aviation
and Telecommunications are good examples. Through you, Mr. Deputy Chairman, I request
the Government, Home Minister was here, now the Industry Minister is here, to bring in
more and more areas in private sector. I am not against the foreign private sector but I say,
at least, the Indian private sector. We are as patriotic and as nationalistic as anyone else. No
more, but no less. Sir, I believe in the last few years whether it was the coalition dharma,
whether it was my friends in the Left, whatever the reasons, the opportunity for reforms has
been missed. For four years, some reform has taken place. The Government will tell us garm,
Tg g, Ie g, 9% g3l I will tell them 7% =7t gam, u® =df gam, ug -1l gam| TR
i e gom, uraR w# 8, de” diferdt anft f awelie F & 3’ [ am pro-labour, but FReiadT
TR, Wi IRt agrit |l Hif¥r @) @ & ahic] We could see Government trying.
But somebody or other in the coalition partners or other friends in the Left said, No, this is
capitalistic; this should not be done. We have done well in the last ten years. This is due
to the people of India, the farmers of India, the industrialists of India and the entrepreneurs
of India, yes, with the support of the Government. Government have supported us. But let
us not forget, Mr. Deputy Chairman, that the momentum which was built up carrying us
forward should not lull us into a false sense of security. We are already experiencing
reduced rates of growth from 9.4 per cent or 9.6 per cent last year. The Government’s own
figures say that this year it may be 8.6 per cent. Industrial growth rate, ¥avw =va 39 oft,
¥gd %W & Tl November-December 2007, 5 per cent and 7 per cent, and November-
December 2006, 13 per cent and 15 per cent. I am surprised @17 & 7é1 &% Y2 §9& IR A |
ufteem & 65 gfoer &, gfar §, Jaqus o F 3 a1 4 e &, FR UEt 3-4 7 g, W
60-65 @Y 71E Y& wavan for 30 years. It will come down to 50, 40, 30 per cent, not three per cent.
So, thirty per cent people will go out. How many peopie are there? Three hundred million
people are there. How will you give them naukri or self-employment? Service seetor and
industrial sector are there. For industrial sector, we need power; we need infrastructure; we
need a pro-industry policy which, I think, this Government wants to do, but their hands are
tied. Employment has to be created because where will the agriculturist go? We have heard
enough about agriculturist in India. He is in serious problem. The rate of growth has gone
down. Ultimately, like an industry, whatever I sell, for example, if I sell a motorcycle, the
price should be more than my total cost. It is simple. ¥ total cost & =7 selling price warT
B TifRy, W o # srwem @nt oft repay FE Y UrB SR U AT AN W WG A
37| frar &1 W W produce ®, @I¥ cotton &, We wheat &, SH&T aW & AT, I®
A ¥ gEA A W fAw 9 won gy

3t SE=IRTIT qIfdT : STUSBT price, total cost of production ¥ fha SarET BY N =feq?

it vge a9 : 2 AT, 5 WAT, 10 WAT I e S q1, 9% matter of detail &, total
cost 100 &, profit 200-300 =& &1 100 & Hux ARk 100 WIT profit &, @ & profit & &,
a¥ profiteering &, IWH uFHST | AT competition F TN E profit v& T W@,
discounting &Y Y&t & | anq e | W q 9 FR AR Wreferew F monopoly ot TSI
aa® BY 10 1A B delivery period on, 9§ #=m@T price charge &Y @&l o, & &R o,
AT &P o, 39 AE &Y wahar, anoT aF Platina & fag, Xede bike % faq we=meT price
charge 7€ &% waar, @iy TVS 2, Suzuki &, Hero Honda 21 355 f&g &g wamar profit
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& &1 % gaer s 7€ Hw=w wEan but, there are sectors like tyre and some other sectors
where there is a shortage. /&i shortage ¥, @& you can have higher prices.

sft SoaafYy ; ArhfET &) I B

SHRIRAHUL BAIJAIJ: So, Sir, it is not politically acceptable, 3f¥= s farmer #Y Fw1g
F &, A irrigation SUIET HRAT G| ORI ¥ 40 GTHT irrigation ¥ for cotton farmers, 3
suicide & Fwar | arg ¥ fiee ¥ 4 wie irrigation 2 for cotton farmers, I¥ suicide #X @
#1 39 9 land holding 3 a7 &, % (&, (Ps, & ERW J U & & aren &, g HY
T 3R 5-10-20 EFRW T JRMYI s oY Rew 60 WA & AT &, I9D) TOE A
fram @ ¥ ve = 2 politician 1 ARN... (auF)...

s #aw RASY : 71 31T marginal farmers ¥ employment 37

st Irger aonet : Aae o, ey wREs § oY, # Ad U S, a9 9 dew anfi s
19 fewed wa Il § 979 9ga exar § ... (=aEm)...

sft Suauraly : g o9 &, AU 3 fewed wa ! e Rwd Y, O T X 9@
A1 UM

sft gt awrot @ anft EAR U frE g9t ot 7 @ren, S weg T &, dfeT ¥ ga fior w
3 frsr T Sonerl ot ¥ agree @war €1 % Y @g@  conscious § sovereignty & fag)
fégwam &1 sovereignty T B TfRTI 100 FUT @ W @ BIS T W FEH BIeH
F AW ¥ o ft 9 SRl w@r ' A1 v-Ae W § gER-SWR 67§, agreement FRnd,
dr give-and-take 8T 3R IARST 937 IIRER AW &, 9ET 4T AW ¥ | Y give-and-take
&1, Af 89 U 29 & AT energy <ecurity @1f8, g uray =wf@T | 1 am supporting the
nuclear deal . The.Government should go ahead. The Government should have guts to go
ahead, as Shri Ram Jethmalani said, with or without consensus. With consensus, there is
no problem; without consensus, the Government should go to the people - the bigger
parliament. 39 9ifeT WEq @ YWr-TAT W 7@ &1 39 Strobe Talbott 7 qr f&ay, dw & gwa«
f7eT ¥ deny &% fXmm, W ¥ Avr Wy F &, @l left awelie F 21 ¥ AT ER § €, woww
R, & T AT 9aa, AR-eER & 9 §, awv ¥ 6 E)

49 & v # IRay, T o FET fF 93,000 WRIW fHArfeR territory tF AT &, 1 oA
wHar & 7 1962 A a1 Yo AR, YT @ @ Ay, AfH territory ar arew wflRT) BT W
T PY | 3T a§ market economy & &, WTO compliant 7&f &, 6@ cost structure opaque
¥, &9y 9 9 free trade agreement #x- 81 ¥1 gRT § W, GF BT BRIET @EN W, AfHT
W e § 99 & 9N free trade agreement 7% ¥ figwE @ 9ga Jowm @ ¥ e
anféaat § Economic Times W formey mahic & gt o ¥ anu a9} $svf & fog oM ax @
& 31 Chinese industry ¥ fo7 & &% % &7 30 gAR) wadie § a1 Sa e €| e & |y
&9 @ ¥ 5 gfar W 9 S raw materials g7@Y o &, China 98 W7 § & ¥@1 &1 China
¥ i o 2, weT 9E FRAT §, 9% agq 997 AW ¥1 anfiw, AR @R, wRmr § A=
TRGH U &, § & @i € 5 = 9, influence ¥, W& afiF ¥ iron ore of @7 &, IF O T
2, 98 W4 $U o &1 ¢ 3ufay € 9% ¥ | F9ieT g9 inflation @Y ¥@1 &, crude oil &1 @,
FT NSIH &1 BT, AFH NS FT 87, 9F TR Iy SoR &1 W Y amn & R 2008-00
# ey ofiw & @1 @R inflation 9 w@ar & for reasons beyond the control of Reserve Bank
of India. China & @& & interest d@ax firsar &<+t =1f27 1 China looks after its interests very

strongly. We do not know how strongly they fight for their interests. America also fights for
its interests very strongly. We must also fight for our interests very strongly.
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Mr. Deputy Chairman, I come to my last two points. Good governance w9 g9 political
parties Y, I am sorry to say, 81§ far ¢! de =Y, dic A B Joar 9 & &, @9 T
A9 & &, W F g R We need votes, but not at the cost of integrity, not at the
cost of honesty, not at the cost of good governance. If you lose good governance, you are
not taking care of the aam aadmi. Y @Y 3T AGH ) a1 TRA &, 915 F IE AT I B
g8 4 FQ B, TIH W &S B, GA F A § g9, Higgd 7él & g9, corruption
B AT A &, W AR e F T8, 7§ w9 otAe & &, P corruption &, ¥ as an
industrialist are <1 §, F1¢ AT &, FE A 2, I 9w diw T ¥ % 7€ populism Fw
&1 Mr. Deputy Chairman, populism 35 T # ameft & where the governing elite,
Mr. Chairman, has lost its credibility with the people...(Interruptions)...

sitreht orar ge ¢ WY, 7@ -2+ allowed ¥
s} wge &t © Sorry, ¥ s W & WY 7T Sl
st SuRnmafy : A9 R, TF explain FA WM, AT di ¥

it g gt ¢ A# o SE@T AU expunge Hx AR, T of @ wiT W & @) |
withdraw it. ¥R fir €, g5 aga R 211 do not know. # @ =1 dwa® |

So, where the governing elite, Mr. Deputy Chairman, loses credibility with the people,
loses trust of the people, then, it goes for populism. We are not far from such a situation.
So, Mr. Deputy Chairman, in conclusion, I would only say that in spite of all this, in spite of
poor governance, because of the innate strength, wisdom and integrity of the Indian people,
our nation will continue to march ahead.

Change has come; more change will come. Most of the people leading the change,
however, are outside the Parliament and most of them are outside the Governinent. These
people who are leading the change, Mr. Deputy Chairman, believe in India, our nation,
believe in themselves, and, they believe in Satyamave Jayate. Thank you.

KUMARI NIRMALA DESHPANDE (Nominated): Mr. Deputy Chairman, Sir, at the outset,
let me thank many of my friends who referred to Mahatma Gandhi and also the need to
follow him.

While coming to the President’s Address — many have referred to it — I would like to
refer to a very catchy word, ‘inclusive growth’. But [ won’t speak more on that because
my friend, Dr. Arjun Kumar Sengupta, has already explained how that can be achieved.
We have a long way to go to make the growth really inclusive. 1 would like to speak
mainly on one problem, namely, internal security. The President has referred to two
threats, that is, terrorism and left extremism. Yes, we are really facing those threats, which
are trying to create a serious problem for India. But, | would just like to say one thing. If
what the scientist does, if one method fails, you adopt another method. My friend,
Shri Jethmalaniji, referred to Pakistan, I agree with him. I would just like to tell that when
we were asked in one of our visits to Pakistan as to what is the solution for Kashmir
problem, it just came out, maybe from me or my other delegate friend, Tl =&, avelt
=f&T¢ | You can’t solve any problem by violence or by bullets. You have to start a dialogue.
1 would like to humbly submit that for solving these two problems of terrorism and left
extremism, whatever name you may give to it, the bullet has failed. You may go on
increasing police force, giving them most modern equipment, sending Army and all that.
Those problems can never be solved by this method. So, why can’t we explore some
other method, that is, dialogue?
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The hon. President has also referred to Mahatma Gandhi’s birthday being observed as
International Day of Non-Violence by the whole werld and accepted by every nation of the
United Nations. We are proud of it. But, have we ever thought of trying this method of non-
violence in solving these serious problems of terrorism and left extremism? Why can’t we
try it? Why can’t we give a trial to that? Other methods have failed. Anybody can prophesise
that it is bound to fail. You can never solve that problem by increasing the Armed Forces or
by police or by this or that. You can never. So, why not start the new process. Let’s go to the
root of the cause. Why is there terrorism? There are some causes. Why does a young man
become terrorist? What is the reason? Let us find out the reason. Why people join the left
extremist movements? There are some reasons. We all know, there is lot of injustice in our
society. The poor have to suffer on every front. We know that the Scheduled Castes,
Scheduled Tribes, especially we are working with those people in forest areas where our so-
called Naxalite friends are also working, are there. Why do people are attracted to that way
of life? Because there is disparity, poverty, hunger, injustice, etc. So, unless these causes
are removed, these problems can never be tackled. Why can’t the States, the civil societies,
the Gandhians and all kinds of social activists think of applying non-violence to solve these
problems? And, on the basis of my experience, I can say that non-violence knows no failure.
We have not yet faced any failure in any endeavour that we have taken.

I would also like to refer to the hon. President’s Address about our noble resolve of
having good relations with both Pakistan and China. We had recently been to China. Some
of our friends of the House were with us. What did we find? Something which is never
reported. My friend, Mr. Naik is here. In every meeting, we met top leaders. They said our
friendship is of two thousand years old. Yes, there were some aberrations. They are bound
to be there, in 2000 years’ history; there were small aberrations like 1962, but the friendship
is 2000 years-old. Are we not going to take this plus point and build friendship on that?
When we talked about tourism, Mr. Naik said, “When you come to India, you must visit
Goa. It is a very beautiful place.” The other friend said, “You must come to South India.” So,
that leader, who wag hosting dinner for us said, “There are many places in India, there are
many places in China, but there is only one place of Lord Buddha, that is, Bodh Gaya, and
Bodh Gaya is our Mecca.” We were simply surprised that in every meeting, the Chinese
leader referred Bodh Gaya as their Mecca, and as every Muslim wants to visit Mecca,
especially during Haj, every Chinese wants to visit Bodh Gaya. Have you ever given any
attention to this plus point? Well, there is reference to ‘Incredible India’ in the President’s
speech. Yes, India is really incredible. You will not find such a place on the globe which has
such a variety, which has such a diversity. So, it can be the best place for tourist attraction.
But, I would like to point out one thing. Have we done anything worthwhile to develop
Bodh Gaya, Rajgir, Nalanda, the whole Buddhist area to promote tourism? There is no direct
flight from Shanghai or Beijing to Bodh Gaya. The hon. Minister, Shri Praful Patel said that
we are building the Gaya Airport, making it international one. When? How much time are
you going to take? It is not just China. China, Japan, Korea, the whole of South East Asia,
we will get literally lakhs and lakhs of tourists, who will come with folded hands to visit
India, and also increase the revenue. So, both ways, it is helpful. And I would again like to
repeat that if we can plan our policy on 2000 years’ friendship and develop the Buddhist
places, then other problems that we are facing, will slowly get solved. They are very small
problems. I would also like to refer to Pakistan, and I agree with Mr. Jethmalani that we in
India have lost a golden opportunity to resolve the Kashmir issue. Anyway, better late than
never. Let us again start the peace process. That issue is going to be solved. Whosoever
may be the Government, the people of Pakistan want peace, they want good relations with
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India, they are so friendly, and it is for anybody to go and see. Why can’t we solve this
problem? There is a reference to SAARC in the President’s speech. Can we not think of
making SAARC something like South Asian Union as we find the European Union, where
Germany and France had fought two world wars in a short span of 50 years? Now, they are
members of the European Union. Can’t we think on those lines to make SAARC something
like a South Asian Union and that may be able to help all the countries of this region?

Last, but not the least, ] would like to say that India is the biggest country in every way
in the South Asian Region, and our neighbours, who are small in every respect, they feel
that they can’t tolerate the big brotherly attitude of India many times. Let us do some heart
searching. We have seen as peace activists, sometimes, big brotherly attitude taken by
India. So, let us not be big brother, but just a brother of every country. Yes, people say
India is becoming a super power. May I humbly submit that that is not India’s dream and
should never be a dream? India will be a friend of all, and, what Lord Buddha said, a Kalyan
Mitra; not a Guru, but a Kalyan Mitra. Let us work for the welfare of all; let us be a friend
of all. That is India’s philosophy. We do not want to dominate any country. We do not
want that our writ should run anywhere. We do not want to be even Gurus. We want to be
friends and Kalyan Mitras of all the countries of the world. Let us forget about becoming
a super power. That concept of becoming a super power and dominating the world is an
old-fashioned concept. The world is changing; people are changing. We should also
change our mindsets and be true Indians by praying for the welfare of all as the ancient
rishis used to say. There was some reference to whether these people can live in that state.
That is too small a problem. Our vision has always been the welfare of all. No Indian saint
or sufi or rishi has ever prayed for his own community, his own State, his own language
group or his own religion. They have always prayed for the welfare of the whole worid.

wt v gfaw, W Ay Frow,
|qF aaldr uwig, W1 $REE g 91T waq,
g S|
Jai Jagat. Thank you.
MR. DEPUTY CHAIRMAN: Thank you.

sft 2= fie oo (dote) © Sy AIAT AES, U g sion &1 Hie a9 wge
ar # Sower ot F 9T A AT dar g1 N @ ver o1, WifF 7w wEe W o o, afe
¥ Uz A Y1 H o) W QW YET o, 7 W R A T A Sl R digae &
g W o Ruead FE gan € ok 7 @ 39 W Uofide wwE § o1 wat & 5 el @t
W foraer F7 ganm AR 39 Roee o €, R €, 3ueT ol o g b sad a9 81w
o & 5 oW a® &9 Yo dgrd gl o, O 9% $Ig avddl gl 8 "adl, g R
WOl FM-FX &l, R ol SWREFR &7 al, oY Tl Y o I9@l 98l Reree @l
Y 9% 99 W &1 S ARAT A 99 ), a8 iRy dr §1 gafae s Wi o
&% &1 guwn, frumt 9 9 & w@ife 70 W A frart w ik € a1 frard @ e aRa
&1 ¥ uEt ue gufew W 3 T §, ifE 39 ) et At @ 9@t €1 60 ER BRIg &
A A far T &1 Uw 9 e § 5 sEa et o 9gd asT e Adl e g 81 e
# o ¥ e Rifvey A vorer fig aga @ Rede ¥ toie § aRE W axTe BUT ST
7E T8 §Y1 ST Toon W USIE 1 &, SEA 38 WAT A KT AN B SHHT BrIar e
BTl 9ud & FrRor 1 anft o SO uw feeer T & 5 9 T 5 tas Wi W AW
Fd & ar o o Fed BRan &, oW e o § 4 o § S geosRossSo @
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#1 3 gz @t 9 w0, IR SuT 3F W AW &, g ww Id &1 ar s 99 BeR @
THA AT &, O Wit FRAT &1 THPT BH SV (eIHIST W | TR, AEFHRI I 4 @I §,
78 8w &1 dorg § 9ga & e 3§, i W SRt @ 9RaR! &1 &) S9al $ig e
Té &1 ¥ gz yufay @ TEar § 5 st Aw I F R &1 9ga @57 war a8 @
AT TS HOI AIE B SIY A HA 9T PR, S woit ar by o oy sem 9 9w a9@
Wrw W g T FYQ, S o TF HE wen Td & wwar| WM wew w7 & ? W
e A€l ¥ BF 99 3% B9 SUPl FRT BT URY ¥ @ Wied, el A 98 Sied, 99 W
9§ PR THT 8l N, T OF SHDT HE WIIST A€ §1 d&an | anfi g wred 7 e wE
t 5w ¢ Aud Pwa 97 o &) gol 99 Bre I, gE AW YT ¥, W A R
TR & U 9wl o7 frell 3R & ure Tt SR B ofRR 9 IO & - fram e
tRid e o AN g RN oS o g, Fr o g, sw A T w €, ¥
7 @ & g7 el acfrerd 8| sud fog Qe oot @t weva ¥ 99 e aa ol @
& 91 RN B qga 9 W & - AT g & W wfufews &1 & ug A @Ear F vYer
GRER W7 &1 W BT GRW QA A I gAR qET 70 wRwd @ @l awd & oy
ghar F #1¢ yiw gftvea @@t axar &, 1% 39 ufed SR a)an €1 EART TR @fider W
£ 59N WET ovRd #T &, B BRW & AU wlerwfea wifftt R v a9 wifdy ) AR a@t
€ YE AT &, $$ Wl 7 U1 g B, Afd 9F san upfeed W€l gam & fyaw f& &
afeT o1l Fenwfeg T @ @R o1 &4 vt @} v afry, off sree-ye @R, Suat
A R Brfl, 14 SEET qTIERT @R, 9% ReTgS e, 9% sfufews F smdwm o @it
IaF Reree o 1) va o @ &1 o e §, 97 a1 o 99 @) dear ke § Td ann
2 98 U B v T T arar ¥, wifE IGHT uAr [oRT & &Y urkw &, @ aF R° S
g F vl ¥ afeE urerw , 99 s e @ owva €1 saRfeedee & fag R
93 wrerrE € 8 78 € F wiReeaw o0, sifiiweay &9, 99 &nT avd §, ) IS s
wwa e d < ¥ SOF ure wew frew w0, v Iuw) wfaee R, A eie
T TFF WX e W, At A Tou R} THS I UF T AR T T TG &, I T8
2 5 Ia% wige Ry @ oy, w9 aRER S9F @ TRyl T ot & RS
fom o, uRR wrt B RS o SR, frude @ a9, @Reea: & B W,
gfEHeaR & frar v, sEd) g G4 dul ¥ 3w &), ot sud e wrerd afgar &)
o g1

W, # JUHT Fof T aEd § 5 G A $7 R wrem it €, & wFar € 5 2w & A
el & f TR areem A1 Et AR Re 21 g'T a¥ i R ot ¢ €| AR & U wifkede
@l a6 framEl @ i 2, ST mer T8 & 9 e @ wfie aRa £, v I g
ot ol F R SaT AR-uiE € @ T & forg arens frar o & | 9R-uiw € A @
P B, T FHE I, STF FYX RN & ? I937 98 R & 5 7 9y w a3 &1 gon
@ 7, 9@ R eh nivwE & o aeg g8, 57 Al 7 e @) e A R T I, TS
W IWE X, P W P &, M ¥ FIE qgd W @ Fam| g ued 79 a1 & 8R
# I qor, @ $E FE 5 @ e deH TR, aR-uie ' § e T 3 e @
w8, o BfeRlt v Co-altar aw ot &, FW W @ A &) TE ST wEEn B
UEA TP IR BR URT yEs qarmaar R omar en gwfew fF gwer qear 8 wer &, 9@ of
oo e § 47 o7 R &1 3 $9 w7 7 37 weew e F off & e et F o @b,
e d &iF Few wRT fEaEl @ S e & SER d o, W O aR & uR o g,
TP QU FHHEET TF BEl AR & R, SO a9 by wmug ¥ fov v dife, e fe
e gel W st we | 7 9!
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F AR uEH TR T81 9 JE) &) 98 1 8, WER WieR, oM $AA BIeY, &) 991
FE o € I A P #0F TR, Ut qeda ¥ Fread € iR tw Ae @ Fread #1 Tw
sRawn iR T B Wie wxd &1 SEET o Wi §, S nghT 9ga g @) g €,
Iat wft R @ g, 9 W9 & FRvT g @t o g9 81 v 2, RreT aex
afir #ga &, 98 & W &, A @) wiF IR &, o & fewE T B ? SEa g
Mgt BTN AR WfeY| SHA! GO FT TE wY wadl, g8 @ e} AT o IH & AR
SEH TE VS W WA 6] 1 gaorm A gl TR o PhaEl @ viers € 998 R Ben
TS T 1 s fFar o AR wdic § waer € g gy 9 fham @ e at
e 7d &) & P9 ¥ G W & wd-v-oom Wi fiw 5 arn onfla fig Y v &
T AT SiET, U} I S| T AT WIeT kT | g9 99 W ¥ & 1 & ol amorof ot
A ¥ Ao oRd & fram @Y gaw @ | R g B fram wma & O R A
TFH M AR GIETE & TR W AN 39T GG 50 UHT AN FeEia deR B Al €
By ot dome W guEs 4 £, oY 9% W IER o Oevd X WY, H aud w9 U8
frae wvar g & ot frardl &) gamr aga sl ¥ R aEY ¥ Ui 1600 IOy @Y Iwdt &,
W 1500 & ¥ ¥ A § IRA § T g P aF e O § IS MR W AW R AU 9N
¥ aF @t orevd FE 9e M, gE gART aET €1 $¢ AR Aee €, ...(@auE)..

oft guevmfay ;.  arRad wige |ifeg)

sft g fow oo . W, (@ a6 R frart @ Wil §1 Reeh @ sy wesit |9,
R o1 wew gt H#Y &1 gRawn, ft,  done #iR TR ey et Tl @ weht 3w A9
# et ¥ B gF <@ R F &R A 8, wAR doe F o o ad e ared vt &1 g9
ar . e w @l ot arga 9 &, a8l 6 WiT snga o Wikt ¥ wE d<w Wi &
foepa o9 &1 ot dga ardll &1 we R ok Resht § @ o wRaR &1 sw w
IHFE FF A F | 98T W FEE B IS Wrer o el ¥ L (Weg @ gl E-ay iR
wrge vE@T aEdl g1 ¥ $o) & ar § @ wed § e off e a1 onfde wewar
F 8, gOxad P &, .4 F. @ GEHar #) 2, AfdT o R sRamr A A Re wad
TURT GO &1 SAdT B% 1 e § e dvger et 9 R ot od Raad el €1 due
! SR WEt ¥ IugAN 99 Wel A o 7@ €, F6RT 1 IR &7 &N g &, 7 s were
&, ang Q@ A Sqe w1, AfeT done, gRawm der SR Rl &1 # wrer Y| Wi sshgad
FIRER &, Sud g=g | Rl u-g gitmmr o serm =Rl ... (aaum)...

st Suwmefy . aorar ft, FRpgE AR

st af~ev fiE aoer @ e ofe Y Be DIRSR &L (). R 9@ a3
el Avr-55 ¥ o BRIT & IGFWR o I FE M 21 A gEt W Few ® g a6
AE s @Were aid & 5 amdt o anfeerd widt A &Y @ ¥ 9w w¥ anfws ) 30 wde
WES 21 @Y gt v R SN 99 W g d R ®, e aRu gt wre ® -
Aiatzore™ 81 <€l &1 9 sn® wae & @ o 700, 800 anfrad &, A WM-Prarax Remwle
AG A IR T . (A9G @ GR). F® g Qe B A T (EEu)..

sft Suwumefy : o wE...(mmaur)... v RywiRe wa S ... (=Em)...

i afvvev fig aomar : 98 9w & oir g8 &% SfF & .(meum).. 3 R oaE €
...(aaYgmE)...

sft Sowrafy : 3o sroR ardt & g @ with draw &RT SAfAY § wEA S )L ()

& e W uY, 3 gioar S & ey € L. (SEae)...
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oft Srpmafy . Tufor Yl e @ &7 ().

st af=av fw aorar : W, 1R1-35 & Rufder oRivem ot o &1 oo 9ga avawl g8 &1 e
Tga g ¥ T gRe dw@n, R Qwn 98 W dw qwRuied €, 9gd afgwr A ¥
Wy # g% wE AEar € b F ot dome # diem §1 AEEgR RO 8, TR ave 8,
N AR T FF g & fF o g8t oy fefae ofivem 9 vege 9eS WY, 98T §AR ST o
w8, 9 mar Row deny &, g8 Wew €, 80% W U@ & &nT 99 RoH & I £,
T Yo YiE, T HeET ergd ofTar &, TR aEl e oY A o, Fife arel e ERent
RN W FgeH IJase &, 987 98 o7 @7 A o a8 garitwen At die & ok qmal
... (TEEE). ..

oft SrwAaRy | 1T A1 aore ¥ e siEe PR ATd que F e wad E. (@),

sft aR=ew five arorar « & gevar RiqaReY ot a1 wxar €| 98 4T 49 # 2| ¥E wgd g A9
&1 Swfy qraft wEl 3 wET f5 W qed F gon, v o it 1 9N @@ &, ¥E W @ A
g1 & 3 W E...(was)..

sft Suwofy ; s o dfst

st aR=R féw aorar : oo Al & e e RE #1981 WaER B L R Y |e
¥ qF &) o ar dF 9 Bl AR dume F AT 4@ & o €, faER @ s €, e
TEEM 9 A W™ e &1 g ST ddew X §1 AR Yuw § O 1 ot b 2
39 Hag § 49 9 worww ¥ 1 g8 7w adfien & B s R F ol @ wdie wed, e
IR § Wi 7€ el wod, AW o.ges ¥ F ol ad wde wed, R gst @ wr
T E @ T | YRT @ W T W IF? TF g ARY| g Rieew @ dar e 2

o} SuwANRY 3 T W AR

st aR=v & wromar : g e B 9§ S 99T AT F oy aRa & A o wew
¥ e vivd @ wed &1 g ¥ ToRe ¥ O g a8 w9

sft Syl ; sft wRE TS |
of Tz @t : 9 W & aga Wi §)
oft Suwpmafyy : ¥ Qe T wer € qlea &1 e T <)

SHRISHANTARAM LAXMAN NAIK (Goa): Sir, let me, at the outset, congratulate the
first woman President for her exhaustive Address covering the entire facet of India’s political
and economic scenario. But, Sir, the Address of the first woman President of India was
personally attacked by the leader of the Samajwadi Party. It is most unfortunate that the
Samajwadi Party leader should attack the first woman President of India saying, “The
Address was very weak. a3 13 7% 7@ 1" wwomEd) Ut &1 98 FEW W w@OE A
AigamRit &1 s &1 Ispafy @t w1 B @ @it &1 But I would like to say that she is a
Rajput; she is a brave lady, an intellectual lady, and she has proved, during her tenure, how
intelligent and how brave she is. Therefore, I protest the initial insinuation made against the
President of India by the hon. Member of the House...

MR. DEPUTY CHAIRMAN: No; no,...(Interruptions) Who said like that?

SHRI SHANTARAM LAXMAN NAIK: It is there on record...(Interruptions) Whatever
I said should not be expunged...(Inferruptions) This is on record of the House. This was
also referred to by another hon. Member...(Interruptions)

MR. DEPUTY CHAIRMAN: Nobody has referred to President in that way...(Interruptions)
Why do you want to get into controversies? (/nterruptions)
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ft 7= iR grEg (SR WRW) ;A Tad drer v €

st orm qem T A W@ # | I T g N Ad A €)1 A ege wH B pRE
P IR £ L..(aEam)...

sft IgemafY : o AfeY 1 T Wetee W anEv|

st T ey : @ R&A A Ao 1 T waw wd amar g
st g e snordt ¢ v st &G A el 21

oft SuvraTafeY : 3 weee ¥ AMFYI

sft waRE A8 e WY, § "eiee W g

st Suwwmafer : 2RaY I must appreciate that all the hon. Members are cooperating, and let
us complete the debate. We have the reply tomorrow. I need more cooperation from the
ruling side. 3T IES! controversy HT FFY @S ... (@WEAF) ... § & @1 1 Please
proceed further. ...(Interruptions)... ma afsv|

SHRISHANTARAM LAXMAN NAIK: Sir, to achieve the objectives which are mentioned
in the President’s Address, we have to have good governance. We need to use the latest
technology in order to take governance to the doors of the people. And, e-governance is
one of the methods that has to be used by the Government effectively. It is high time that
the decisions of the Government are communicated efficiently and ministries in the State
and Central Governments use e-governance. We find that when letters are written from
departments of the State Government to the Central Government and vice versa, replies are
received after two or three months. If this system continues, e-governance would have no
meaning. Therefore, I strongly urge upon the Government organisations to use e-governance
effectively. All replies, even major decisions, must be communicated through electronic
means. All notifications of the Government, even Government gazettes, must be posted on
the website so that people come to know about it immediately after a decision has been
taken. All schemes of the Government must be posted on the website. Even as far as this
House is concerned, I would like to make a humble suggestion. We get Unstarred Questions
in the lobby after 12; that is all right. If we could get replies to Unstarred Questions through
electronic data on the website simuitaneously, it will be appreciated. Similarly, replies to
Unstarred Questions should also be available on the website so that we can use them
effectively and, therefore, the functioning of the House can also improve.

Secondly, the concept of Gram Nyayalaya, as referred to by the President, is a laudable
one. This concept was there in the old2n times also. But if we are introducing the concept
of Gram Nyayalayas now, then we need to be very, very careful because in the villages,
superstitious beliefs still prevail, superstitious beliefs mixed with religious beliefs prevail
and, therefore, decisions given by these Panchayat bodies have to be minutely scrutinised.
As far as the decisions given by courts are concerned, we can’t punish the judges; we can
only get the decisions reversed from the higher courts. But as far as decisions given by
these Nyayalyas are concerned, we have to see to it that, if decisions have been given with
malafide intentions, then those Panchayat members are punished.

Now, Sir, in the field of communication, in some areas we are slow and in some areas we
are very fast. I would like to refer to Goa specifically. Sir, today, Goa, despite being a State,
is being treated as a district. By whom? Not by the Constitution of India, not by the
Government of India, but by the Department of Communications which treats Goa as a
district. The Department of Communications considers it as a Postal District. The Department
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does not consider it a Circle which is equivalent to a State. Sir, the Department of
Communications has no right to go against the Constitution which has declared Goa a
State. Therefore, I urge upon the Ministry of Communications to declare Goa as an
independent Postal Circle, as an independent Telecom Circle, so that we could be at par with
Maharashtra. Today, it is considered as a part of Maharashtra. The Department of
Communications has merged our State with Maharashtra, which is against the very ethics,
the very constitutional verdict, given by the people of Goa.

Then, Sir, as far as the economic zones are con zerned, there have been a lot of controversies
all over the country. But, it is the State of Goa which has taken effective steps. They have
said that they would get even the SEZs which have been notified cancelled in the interests
of people. We have urged upon the Commerce Ministry to do so. That is because, in SEZs,
they take vast chunks of land, even land which i< not required for the purpose of industry,
and then use it for urbanisation. Otherwise, why should the builders from Bombay apply for
SEZs there? One cannot understand that. Secondly. there is an important lacuna in the SEZ
Act. The SEZ Act does not provide that compulsorily employment will be given to the
people of the State where the SEZ industries are started. This provision is not there. There
is also no provision in the Act to enter into agreement in order to provide jobs to the people
of the State compulsorily. Therefore, when we saw this, Sir, we urged upon the Government
of India to cancel these SEZs. That is why it has becn done. As far as employment is
concerned, we can go ahead in other type of industrial units.

Sir, now I would like to talk about the official languages. Sir, development of the people
cannot be done through industries and other material things. For development of the people,
you have to develop the languages. I would like to say that the Eighth Schedule has been
totally neglected. The languages are included in the Eighth Schedule as per the demand of
the people. So many languages are there. But, there is no proper policy for the development
of these languages. Therefore, the Government of India has to take care of the Eighth
Schedule. The Government of India should not be satisfied only by inclusion of these
languages in the Eighth Schedule. Even in our House, we don’t have regional Interpreters
of many languages. There is no Interpreter for my language, i.e., Konkani, in the House,
whatever may be the reasons. But the fact remains that there is no Interpreter for Konkani
language. Except for three-four languages, Interpreters are not available for other regional
languages. So, these aspects have to be taken care of. Sir, I urge upon the Members of the
House, who can speak in regional languages, to speak in their regional languages once in
cach session. Sir, if the Interpreters of regional languages are appointed on regular basis,
then, they will have job continuity; otherwise, their jobs will have to be terminated.

SHRIRUDRANARAYAN PANY: Sir, the hon. Member is...(Interruptions)...

sft AR T AR SR AUt dome de R ' A e 9 anu R F v
Y R IR S AoFe AES Ao & A Aoy F Al .. (aEe)

sl oran qen F dch €1 A wew wRw 7 4o g2 vd ot ot g, owd A wEw §
FY 99 AT R SR URW B 9g g, 7 GAl-Get wve 3 siedtersd ¥, @ a9 A @
b Haw ¥ 99 76 |

sft AR TR AEE: e ST AR-9T 8, gafag ewd Qifeg A .. (agaa) )

sft Suwwmfer snu Sifeg-aifere, are R A QY1 sy YRaERD § SR YRdaR & o
Sy ...(=Ea=)

el ST Qe AU UINT & HUR €Y7 o e A9 HRY
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SHRISHANTARAM LAXMAN NAIK: Then, Sir, the President’s Address has referred
to the national highways.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI SHANTARAM LAXMAN NAIK: Yes, Sir, I am concluding. The hon. President
has mentioned about the national highways. The national highways have to be improved
throughout the country. But, at the same time, we have to see that the elements of corruptions
are not involved in the expansion and upgradation of national highways. Sir, the National
Highway No.17 of Goa has been taken up for upgradation. I urge upon the Government of
India that it should be done in the fastest manner.

Then, Sir, I would like to refer to the point relating to Scheduled Tribes. I am mentioning
this because recently we have completed the process of delimitation in 22 States. In some
other States, there are some problems. But, in Goa, when delimitation came, three communities
were notified as Scheduled Tribes, but their figures were not available in the census. It is
because when the census was done, these three communities were not declared as Scheduled
Tribes. So, we urged upon the Delimitation Commission that since the figures are not
available in the Census, you kindly order the Registrar of Census to give you a short
Census special figures — they can hold it in two-three months — and reserve for them six-
seven seats to which they would have been entitled. But, in spite of that, and despite the
Delimitation Commission having the powers under the Delimitation Commission Act, it
refused to accept this proposal and did not give the Scheduled Tribes their reserved seats.

There is also no provision in the Delimitation Act for representation of political parties.
There is provision for representation of MLAs and MPs, but the political parties are not
represented in the Delimitation Commission. This is 2 major lacuna which is there.

MR. DEPUTY CHAIRMAN: Please conclude, Mr. Naik.

SHRI SHANTARAM LAXMAN NAIK: Lastly, Sir, I would like to submit because you
are ringing the bell, one more relevant point. All letters which we send as representatives of
the people are answered. I cannot say it. Though officially it is answered by the Minister,
but they are prepared by some bureaucrats. In 90 per cent cases, if I am not mistaken, they
give negative answers. Let a committee be appointed and let it gather 2-3 samples from each
Member of Parliament and let that scrutinise those thousand letters and see whether or not
there were negative replies even though the work could have been done. Just because of
the negative approach of the bureaucracy, the negative replies are given. Even the Ministers
are experiencing that. They make announcement of a project. Within two months, an Under
Secretary, at the lower level, rejects that proposal in the Ministry owing to technical reasons.
I think, addressing this problem is an important aspect in giving a good administration.
Thank you very much for giving me the opportunity to speak.

st A.uw. awrr (9] R FER) : Syewfy Sf, snuer geER B s gR memRew
TgaRy ot & afieer R @R &1 i R

w, § 35 @R ¥ wer gar €1 9 afrwor @, S 68 dvmmrw € ok A W e §
& @ 9ga o9 ¢, gwfag § @i F 9@ Fem

it Suwumfe: g

R A, ao@r: w, & oEreiR A amr €1 RS IR w5 st § - e &
TR F we fore gam #1 ¥ 4RT 57 3 vET 9rl “We are committed to peace, friendship and
good neighbourly relations with Pakistan”. snft s fsfen 2vmie ot ¥ WX & veal & 9
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7 B e ¥ =g, Mol & 7@, @wd N Al ¥ 7w g F e g wam w5 sh eew
fagr®t et oft & qurd 7 arear €, Rl wfvar & e e ge S R A @ e
¥ I qod 39 MM F o, @ af 2003 ¥ FER F wF 9ga AT A 7 o ik Rt
IR AEERY vae A s srew RER et ot o ARt A der 91 SRR ow Ao §
el & # st Q=ht 1w wfswa & W freen TTear € AR 0R Sl € R wifdar g
B B AU A US| WY, FEY U 9RI-FEIR A O el 4_T §Y, @ 20 Wi 9 agt
it | oq & Rgwm iR wifvwaT & &9 snuw & o, bilateral dialogue g% far
Wy, 36 fruitful results TR wpF 1 & T Fe I B 3 o R TR W@ W €,
FEIR ¥ JorEEE & fag, o & tmaee & g, g b Rars Sielia & g &1 &
FEM fF IR TR Q@ A 1947 F v O YAag W Rrersre w1 wEn o an, e w3
grar o1, SHY W WA Ryl 9T 79 At F R T ¢ sus @ 9l
afs R vl 2 & W TR Rowiw woga @) & ag & FEw awar € 5 uw b
feargds Sfteiar a& Fd &= afdwi W), # +ft Pak occupied Kashmir & €1 1947 3 787 &
I ¥ qE FART aAEY WX resettlement AT A, @ & R wE UeQ €1 99 gE a9
40 soiRk Ol gt ¥ RwEh a7 and ik o @gen § dav I a@ BT @ samy
I &, TEF HW ST Al B qE@AT W

W, 9ET & frar @ 9 v @ § @ 9 'R goho @ fFam €, W R 9l wet
& fram €, Sat wawen ofik oa-eeiR @ ot frar €, Se weer srenfeeT #1 and R
arft sft gy fi oo ot 4 o FeT f5 IR SR-Fei 1 o SR &, S @ @
6-7 ¥ frenfier uifdea ot ¥ & W @ gom &1 1965 ¥ RgwE o nfrw & @9
T qgd 991 S g1 1971 § @ =0 ueR g, TWF a7 IR ¥ aR g iR IuF 99
ufégpie o St s gam, o gAR R oft fre ddT W e €, 9w @ &9 amoig gy £,
¥ R-BR W A ¥, g Rt @ 1 1965 ¥ oW weT g A UH-Uw WA 98 FIRT
fFErT 3T BRAR BIeFR N9 3 7T SWF a5, N @ wig 1971 F @ gd o swey M
TN EXER B 9971 v og aRfe ¥ ar gd, witwrie w st g, 9uw anft @@ W
wRT fra €, S9a) ol & orft 9% wRw @ gU &) S9a anft @ Swat compensation
T el &1 gudt wa ¥ 7<) uwn aE & 6 St EART Q1 &Y @, 99 A infitration d@Y &
for aRE A1 TR &1 ST F EOIRT Uas ol BRI & o # Ak EAR d@st i of
T & uR €1 ¥ WeR & gaig 1 uEar §, e anft Suen frar ¢ fv wer
38 feinfier & ST &Y 3 & 9 I T I} @ &) T UGR FEY ST W@ B 9§
SureT WEE Bl &1 U @ o 1971 A ws g€, 99 a9a B Rrer off ewy A4 &, 9w
? w9 Ty S @it g¢ 8, Swd @19 (@ aga qe1 RW @@ gon &, SwF Y 7 v wiw
T & e & st ¥ R¥bw & v dox 78 aw &) afd anft av 99 fearEl &1 Swer
Tamaon 7# Ry mar §) gafaw # gE e g € 5 59 e B e e a9 Rar ser
=feql

W, F&1 a6 WHR B 4 oY, N9 A7 81 {5 78 68 R # X A & a2 e
ug T of fart Peitor &t e a@ TR & Rl Aveer W A tom § de A e
& T &, A pe ARA R # 9w 3d 1 &, T Py Rer domr B T @8
™ ¥ R 39 a7 26 TR IS TUAr @ T 8, AW W & B A 9 o T
2 - ' oo PiaeY W 32 dwa € O vEe wXd dou e & R a5 o & ol
“arrem” gEd engage f&T 1T &) § FET WE 5 g€ WHR # (@ 9g 997 achievement ¥ |
W & wd-fmw sl &)

W, ¥ 0P a6 FEBT AYAT AN WHIG e e € | F A wigw ey o @Y qud
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A e € 5 @Y R oo & 37 gU Y (NS A arevd @ it fawad
st s wh &1 § FE 9w f5 A RERY ard € W 91 recommendations & &,
TIF U YU-QT FFA g AT et N wERT AN g AagRe freet &, Rrad qga
WEHR 3§ 8T & & 10 fifera e paddy @t wreee & qgrar frar s, 8 Riferast e wheat
A WreRE B ggrar A Sgw R 2 g pulses @ WewE FY agTar Rar s W, 3w
oy 4 # o o v FE agm 6 o R fv worwodo frew @t TR £, weR wEa
&4 history ¥ ¥ g3 @ 5 gl wureT mgw fRat &Y B 7@ ¥ s an-e et
wheat # it fafper wor uisw fhew @t T &, Sue aerE A FE AW B FR
paddy % &t urgH &, 7€ % & g6l paddy # WEw F qFIU =AY

w, AR § § 50 gga wwE 1 wRE wvar ) ghean

it Suwafy ;A AR yopTrgRR - FquRed ] At dag et arEm - srquRerd) st gER
due 31 - auied | At oo Sl - arquRert sfimd g wRean)

SHRIMATI PREMA CARIAPPA (Karnataka): Mr. Deputy Chairman, Sir, I thank you very
much for giving me an opportunity to speak on the President’s Address. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: So many of your AIADMK friends were waiting, but you
were not there. ...(Interruptions)... Okay, after that. ...(Interruptions)...

SHRIMATI PREMA CARIAPPA: Sir, at the outset 1 should congratulate the hon.
President of India for a highly impressive speech covering all sectors and all sections of the
society. I also congratulate her, who became the first woman President, for addressing a
joint sitting of both the Houses of Parliament. I express my sincere thanks to the UPA
Chairperson, Soniaji and also hon. Prime Minister, Dr. Manmohan Singhji. Sir, reflecting on
the UPA Government’s perception of the nation, she said that the historic nine per cent
growth for the fourth successive year had generated an air of optimism. While taking pride
on the “nine per cent growth”, the address listed all the programmes aimed at achieving
equity and fairness in the developmental process, detailed schemes for the empowerment
of the Scheduled Castes, Scheduled Tribes and Other Backward Classes through increased
access to education and the law proposed for the social security for the workers in the
unorganised sector. UPA Government’s prudent and sound economic management is being
highly appreciated. Sir, mentioning that the Government has been paying special attention
to the welfare of our farmers and has reversed the decline in public investment in agriculture,
the target set-in the National Common Minimum Programme of doubling agricultural credit
in three years has been substantially exceeded. The Government’s firm commitment in
ensuring the economic growth process is socially inclusive, regionally balanced and
environmentally sustainable by implementing the flagship programmes like Bharat Nirman,
aimed at bridging the rural-urban gap in development; the National Rural Employment
Guarantee Act to soften the sharp edges of poverty and offer basic livelihood security;
Sarva Shiksha Abhiyan, for giving equal opportunity to our children in realising their
potential, further strengthened through a universal midday meal programme. The National
Rural Health Mission is offering the rural poor access to basic health care. Sir, the Jawaharlal
Nehru National Urban Renewal Mission is promoting socially and economically manageable
urban development. All these schemes have been appreciated by one and all. Sir, I
congratulate our hon. Chairperson of UPA and our hon. Prime Minister for bringing such
good schemes for the development of our country. Sir, her remark on strengthening
Panchayati Raj institutions to make the growth process more participatory, responsive and
accountable, is highly appreciated. The UPA Government’s poverty alleviation programmes
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had paved the way for inclusive growth. She emphasized on the Eleventh Plan target that
a high growth rate would provide equal opportunities for quality education, health and
employment. As a result of better fiscal management, the Centre’s contributions to such
key sectors has gone up to 50 per cent from one-third in the Tenth Plan period. Sir, the hon.
President’s priority area was “Empowerment of Women”, through female literacy which is our
biggest challenge in the social sector. The National Literacy Mission will make acceleration of
female literacy as its goal. Sir, the point on foreign policy is highly remarkable, saying the
Government seeks to promote an environment of peace and stability in our region and in the
world to facilitate accelerated socio-economic development and safeguard our national security.
She emphasized on the relations with China, USA, Member States of the EU. Sir, I sincerely
thank and heartily congratulate our hon. President of India for her highly impressive and
remarkable speech, which covered all the sections and the achievements of the UPA Government.
This is a historic Address by the First Woman President of our country. I support the Motion
of thanks on the President’s Address. Thank you.

SHRIR. SHUNMUGASUNDARAM: Sir, I rise to speak in support of the Motion moved
by my colleague thanking the hon. President of India for his Address to both the Houses of
Parliament. I am really proud, feel elated and also honoured not only because, for the first
time, a woman President addressed both the Houses of Parliament but also because of the
fact that her candidature was sponsored, supported and proposed by our leader, the hon.
Chief Minister of Tamil Nadu, Dr. Kalaignar, who played a pivotal role in selecting a woman
as a candidate for the President of India.

Iam a little bit sad...

SHRIRUDRA NARAYAN PANY: Sir, both of us are in a Committee. I am saying that the
Chief Minister of Tamil Nadu is going to provide one lady Chief Minister very soon to Tamil
Nadu.

SHRIR. SHUNMUGASUNDARAM: Yes. We have a Chief Minister in the making. We
have a lady Chief Minister in the making. Don’t worry.

Sir, I am sad that it has taken sixty long years for a woman to achieve this high position
in the country.

SHRIMATIJAYA BACHCHAN: You should feel happy.

SHRIR. SHUNMUGASUNDARAM: Now, [ am happy. But, atthe same time, I am sad
because it has taken such a long-time.

SHRIMATI JAYA BACHCHAN: You should have hastened it.

SHRI R. SHUNMUGASUNDARAM: It should have been hastened. Now, I feel, this
UPA Government will make it a reality that 33 per cent of women will reach Lergislature and
Parliament. There will be areality of this. The DMK will support 33 per cent reservation for
women. Sir, the UPA Government was formed after a spectacular win in Tamil Nadu and
Pondicherry. In Tamil Nadu and Puducherry, the UPA has got all the 40 seats and my friends
in the opposite drew a blank...(Interruptions)...

DR. V. MAITREYAN (Tamil Nadu): The history will repeat itself again this year
...(Interruptions)...

SHRIR. SHUNMUGASUNDARAM: It is because of their bad policies. Their policies
were totally unfriendly to the people and their Anti-Conversion Bill and their Bill to prevent...

MR. DEPUTY CHAIRMAN: You please come to the President’s Address.
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SHRI R. SHUNMUGASUNDARAM: Those were the reasons. This I have to mention.
The reality is that they had lost the election because of anti-people policiés...(/nterruptions)...

DR. V. MAITREYAN: What has happened last year?...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Sir, after the Lok Sabha elections, my friends in the
Government withdrew all those Bills and there was a sudden roll back and it proves that
their policies were totally wrong and against the people.

My friend, the leader of the AITADMK Party, Dr. Maitreyan, was speaking the BJP’s
voice. He spoke in Hindi to be friendly with the BJP.

DR. V.MAITREYAN: I always speak my Madam’s voice,

SHRIR. SHUNMUGASUNDARAM: I am only warning my friends in BJP that...

SHRI S.S. AHLUWALIA: Speaking in Hindi does not mean that he is close to the BJP.
SHRIR. SHUNMUGASUNDARAM: He wanted to make friendship with you.

SHRI S.S. AHLUWALIA: Hindi is Rashtra Basha.

SHRI R. SHUNMUGASUNDARAM: I am only cautioning that you better be aware that
you will be dropped like a hot potato...(Interruptions)...

SHRI SURENDRA LATH: You were also with the BJP. h
SHRI R. SHUNMUGASUNDARAM: We were in the NDA.
sty e : 3nu R BIP & @ &1 NDA & g st BJP & @wrr &) . (sqemmm)..

SHRI R. SHUNMUGASUNDARAM: You don’t forget that ‘Tea Party’ and what had
happened then...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Shunmugasundaram, there is enough material in the
President’s Address for you to deal with.

SHRIR. SHUNMUGASUNDARAM: Sir, I am only attempting to say that the policies of
the AIDMK, which were totally unfriendly....(Interruptions)

MR. DEPUTY CHAIRMAN: That’s over. Come to next point.

SHRIR. SHUNMUGASUNDARAM: When the UPA Government was formed, a document
was executed amongst the coalition partners. That set a new trend in the entire coalition
dharma. 1t is popularly known as the National Common Minimum Programme. It contained
all the policies, which the UPA partners agreed to implement. And, I am very happy that
these policies are being implemented. Further, when the UPA Government was formed it
was openly announced by the leaders of the UPA and the hon. Prime Minister that there
would be a continuance of the policies, particularly people-friendly policies, of the earlier
Government. And, they are being implemented. The Indo-US nuclear deal, for instance,
was actually proposed and initially discussions were carried out during the NDA Government.
That was also continued. I can only recall a recent statement of former diplomat of the
United States, Mr. Talbott, who said even if, at that time, half the terms and conditions and
the benefits offered to the Agreement at that time, around 2002-03, the then NDA Government
would have entered into Agreement. So, that is the situation. (/nterruptions)

SHRIS.S.AHLUWALIA: You could have asked this to Mr. Baalu. He was the Cabinet
Minister at that time. Why are you telling this to us. You ask this question
. to....(Interruptions)
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SHRI R. SHUNMUGASUNDARAM: [am notyielding. (Interruptions) Sir, I am also
thankful to the former Prime Minister, Shri Vajpayeeji. In 2003, in Chennai, he announced
that the Sethu Samudaram project would be implemented. Later, for political reasons, they
are bringing in Ram or some bridge, which till now not known to them. (Interruptions) Now,
they are trying to stall this. (Interruptions) Sir, these projects have been proposed and
discussed for about sixty years in this land. The earlier committees had been formed right
from 1950s. Several committees have gone into that. Nowhere these objections were
brought in. Even during the NDA Government’s rule these proposals were considered.
Uma Bharatiji was a Minister at that time, Shatrughan Sinhaji was a Minister at that time,
Shri Thirunavakarasu was the Minister of Shipping, Shri Arun Jaitley was the Law Minister.
All of them went through the file and passed the proposal. Ultimately, even the sixth
alignment, which is now cBnsidered, was approved by former Minister, Uma Bharatiji. So,
this is the situation. This was also stated in this hon. House by the hon. Minister, Shri T.R.
Baalu. When that is the situation, for political reasons certain oppositions are made and
unlike the UPA Government, which is. ...(/nterruptions)

MR. DEPUTY CHAIRMAN: No; no. Your leader has said everything, Mr. Perumal.
(Interruptions)

SHRI C. PERUMAL: Because he is in the UPA Government, I request, through you, to
solve the Cauvery issue without political...(Interruptions)

MR. DEPUTY CHAIRMAN: Now don’t come to the Cauvery issue. (Interruptions)
SHRIR. SHUNMUGASUNDARAM: Sir, I am very thankful to hon. ...(Interruptions)
sft Suwafy © epture SR,y SR Wy AfdT)

SHRI R. SHUNMUGASUNDARAM: [ am very thankful to hon. Shri Perumal.
...(Interruptions)... We are continuing all these people-friendly schemes. ...(Interruptions)...
Sir, they are taking my time.

MR. DEPUTY CHAIRMAN: You please help us to go to our houses early.

SHRI R. SHUNMUGASUNDARAM: The UPA Government is continuing the earlier
good policies which are beneficial to the people. Mr. Perumal has just advised that the same
should be continued. Sir, in his constituency, the water scheme, that is, the Hogenakal
Drinking Water scheme, is being continued and the hon. Chief Minister inaugurated that a
week back. ...(Interruptions)... That is what is being done. ...(Interruptions)... Sir the UPA
Government, when it was formed, withdrew the POTA. ...(Inferruptions)... Sir, certain
comments were made about POTA. Sir, the UPA Government withdrew the POTA because
it was proved that this Act was misused in various places. This was also-known to the
earlier Government. The then hon. Minister, Mr. Arun Jaitley, had introduced two amendments
to the POTA Act and appointed the Central Review Committees for that. The Central
Review Committees were constituted under the POTA. They scrutinised various cases
booked under POTA.

MR. DEPUTY CHAIRMAN: Mr. Shunmugasundaram, please conclude now.

SHRI R. SHUNMUGASUNDARAM: Sir, the majority of cases booked in Tamil Nadu
were found to be unfit to be prosecuted under the POTA. That was the ruling of the
Committee.

MR. DEPUTY CHAIRMAN: Now please conclude. ...(Interruptions)... You have made
your points. It is very good. ...(Interruptions)...
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SHRI R. SHUNMUGASUNDARAM: Sir, the misuse of POTA is also openly known,
and, ultimately, the Supreme Court in the case of Vaiko held that use of POTA was totally
improper. That is the reason why the UPA Government withdrew the POTA.

SHRIN. JOTHI: The Supreme Court did not say like that. ...(Interruptions)...

MR.DEPUTY CHAIRMAN: Okay. ...(Interruptions)... Mr. Shunmugasundaram, please
conclude now. ...(Interruptions)...

SHRIR. SHUNMUGASUNDARAM: It is not the case of POTA alone, even the earlier
TADA Act was misused. Most of the people booked under TADA were also acquitted.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please conclude now. ...(Interruptions)... I will have to call
the next speaker. ...(Interruptions)... Please conclude now. ...(Interruptions)...

SHRIR. SHUNMUGASUNDARAM: Sir, I have 15 minutes.

MR. DEPUTY CHAIRMAN: No; no. ...(Interruptions)... Who said you have 15 minutes?
..(Interruptions)... You presume that you have 15 minutes. ...(Interruptions)... Don’t presume
like that. ...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Sir, you said I have 15 minutes.
MR. DEPUTY CHAIRMAN: I never said that.
SHRIR. SHUNMUGASUNDARAM: Sir, earlier you said it.

MR. DEPUTY CHAIRMAN: I have not giver more than ten minutes to any of the
speakers. Please conclude now.

SHRIR. SHUNMUGASUNDARAM: Sir, I will take five more minutes.
MR. DEPUTY CHAIRMAN: Please conclude now.

SHRIR. SHUNMUGASUNDARAM: Sir, I only urge upon the Government that certain
other policies should also have been mentioned in this Address. One among them is the
reservation benefit to the converts, that is, the Dalits who have been converted from Hindu
to other religions, particularly, to Christianity and Islamic faiths. This is being broadly
discussed all over the country. We support reservation to such people. This should have
been mentioned in the President’s Address.

Sir, if you permit me, 1 will take another five minutes.

MR. DEPUTY CHAIRMAN: No; no. ..(Interruptions)... Please conclude now.
...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Sir, I now come to the National Rural Employment
Guarantee Scheme.

MR. DEPUTY CHAIRMAN: Everybody spoke about it.

SHRIR. SHUNMUGASUNDARAM: Sir, my caution is only this. While welcoming that
this is being expanded and extended from 330 districts to all the districts in the country, my
concern is that there is no proper machinery to monitor and check whether proper payments
are made or not. That machinery must be made available and this Government should take
care of that. Sir, I weicome ...(Inferruptions)...

DR. V. MAITREYAN: Sir, they are the Government. ...(Interruptions)... What is the UPA
Government doing? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You may please conclude now.
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SHRIR. SHUNMUGASUNDARAM: Sir, | am happy ...(Interruptions)... Sir, asa Member.
[ have the right to make my points. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Yes; please conclude now. ...(Inferruptions)...
SHRI TIRUCHI SIVA: Sir, kindly consider giving him time. ..(/nterruptions)...
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI1 R. SHUNMUGASUNDARAM: Sir, so many interruptions were there. [ have
sustained so many interruptions. ...(Inferruptior.’)...

MR. DEPUTY CHAIRMAN: Mr. Shunmugasundaram, you are such a disciplined Member.
Earlier, whenever I asked ysu to conclude, you used to conclude immediately. Why not
today? ...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Sir, it has been announced that 6500 kilometres of
the National Highways are proposed to be made six-lane. Sir, we can see this happening in

our country now. We are seeing in Chennai. There are four major flyovers and grid
separators are coming up in Kathipara, near airport, and in Padi.

MR. DEPUTY CHAIRMAN: Mr. Shunmugasundaram, you have also taken up the time
you had asked for. Now, please conclude. ...(Interruptions)...

SHRI R. SHUNMUGASUNDARAM: Yes; yes. ...(Interruptions)... Mr. Baaluy, is an
excellent Minister. ...(/nterruptions)... He is in-charge of it. ... (/nterruptions)... Sir,1amonly
saying that these are all the schemes we are seeing being implemented in this country. With
these words, I conclude. (Ends)

s} Sowmafy ;AR Tl uare L @ e @ s T 9@
SHRIRAJNITIPRASAD (Bihar): Sir, I am thankful to you.
it Suwmafy © ety S 3T PR ¥R ¥ g9 X 9@, gafe] . (wEurE)...

SHRIRAJNITI PRASAD: Sir, nothing succeeds like success. Ultimately, | succeeded in
getting the opportunity to speak on the President’s Address.
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MR. DEPUTY CHAIRMAN: The debate will continue tomorrow. The House is adjourned
to meet tomorrow at 11.00 a.m.

1

The House then adjourned at twenty-one minutes past eight of the clock till eleven
of the clock on Wednesday, the Sth March, 2008.
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